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(c) the steps proposed to be taken by the
Central Government to prevent these
crimes?]
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[RAJYA SABHA]

t{THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS;nz war-
&7/ Teg @4t (SHR1 K. C. PANT): (a) No,
Sir. In fact, crimes like Dacoity, Robbery
and House-breaking have recorded a de-
crease of 4.0%, 3.2% and 16.2% respec-
tively from 1967 to 1969 (Data for 1970 is
not yet available). Murder, and kidnapping
and abduction have registered an increase of
10.0 '.,, and 3.3 % during the same period in
absolute terms but considered in relation to
the increase in population, there has been
practically no increase, the volume of
incidence per one lakh of population having
remained static at about 2.6 and 1.6
respectively.

f[ ] English translation.

to Questions 108

The incidence of suicides has registered an
increase of 13.7% in 1969 in relation to
1967, in absolute terms, but the volume of
suicides per one lakh of population has
recorded only marginal increases from 7.5 in
1967 to 7.8 in 1968 and 8.1 in 1969.

(b) Does not arise.

(c) Law and order is a State subject; and
the State Governments are fully alive to their
responsibilities. The Government of India are
in close touch with the State Governments in
regard to the modernisation of the State
police forces and are assisting them with
technical as well as financial help, so as to
bring about greater efficiency of those police
forces.]

PosTING oF HOME GUARDS AT THE
RESIDENCE OF CLVIL DEFENCE DIRECTOR

194. Dr. Z. A. AHMAD : Will the
Minister of HOME AFFAIRS,/ng #&t be
pleased to state:

(a) whether it is a fact that the Director of
Civil Defence, Delhi is keeping Home
guards at his residence at the expense of
Government as Guards; and

(b) if so, whether he is entitled to have
these guards ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS/3q wg
"at <SHRI F. H. MOHSIN) : (a) Director
of Civil Defence, Delhi, has been provided
with a wireless set at his residence to enable
him to maintain communication with civil
defence control centre which controls
communication with civil defence centres in
Delhi and with peripheral towns. This set has
been installed in one of the out houses of the
Director's residence. One wireless operator
is posted there during the day hours to
operate the set and 3 Home Guards are
posted at night to operate and to guard the
costly equipment.

(b) Hoes not arise.



